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Collector's Office, Jalgaon 

(Urban Development Branch) 

 

Dated 10/10/2023 

 
To,  
Executive Engineer,  
Minor Irrigation Department,  
Jalgaon 
 

Subject :-  In  accordance to Petition No.84/2022 filed with Hon. National Green  
Tribunal (N.G.T.) West Division, immediate submission of the report on the 
determination of the Prohibitory Flood Line (Blue Line) and the Control 
Flood Line (Red  Line) of Dhadi River... 

Reference:- Hon. National Green Tribunal, (N.G.T.) Western Division, Pune Dt. Order    
                              dated 22/05/2023. 
 

Regarding the above subject, it is informed that regarding the unauthorized construction in 
the Dhadi river bed in Faizpur Municipal Council, Mr. Lalit Chaudhary, Res. Faizpur  has filed Petition 
No.84/2022 with the National Green Tribunal, (N.G.T.) Western Division, Pune. The hearing of the said 
petition was held on 09/10/2023 and during the hearing, Hon'ble National Green Tribunal has 
informed to submit the report immediately. 

However, according to the petition No. 84/2022 filed in the court, in order  to submit an 
immediate report, your office should determine the prohibitive flood line (Blue Line) and control flood 
line (Red Line) of Dhadi River in the jurisdiction of Faizpur Municipal Council and submit an immediate 
report. As it is a judicial matter, care should be taken to avoid delay. 

Also, if there are any technical errors in the reports that have been submitted earlier, they 
should be rectified and the revised reports should be submitted promptly. Also, does the road and 
protection wall built along the river cause any disturbance to the main flow of the river, and does it 
cause flooding or how? Also, because of that construction, there is a danger to the lives of the citizens 
there or how? A detailed and detailed report should be submitted in this regard. 

            
         Sd xxx 

               (Ayush Prasad) 
                                                                                                                   District Collector Jalgaon 
 

To- Chief Municipal Council, Faizpur 

2/- Regarding unauthorized construction in Dhadi river bed in Faizpur Municipal Council Hon. National 
Green Tribunal, (N.G.T.) Petition No.84/2022 should submit all necessary documents to Executive 
Engineer Minor Irrigation Department, Jalgaon. Also, the construction in the Dhaadi river basin should 
be video filmed by drone, and photographs should be taken and presented 
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FAIZPUR MUNICIPAL COUNCIL, FAIZPUR 
 

To, 

Joint Commissioner 

Collector's Office, (N.P. Branch) 

Jalgaon. 

 

 Subject:- Regarding the immediate submission of a report on the     

                 determination of the Blue Line and Red Line of the     

                 Dhadi River in accordance with the application No.  

                 84/2022 filed with the National Green Tribunal (NGT)  

                 Western Zone Pune Bench. 
 

 Reference:- Letter from M. District Collector So. Jalgaon No.  

                     Municipality-3/Kavi. 308/2023 dated 10/10/2023 
 

Sir, 

 With reference to the above subject and letter, it is requested 

that, 

 Regarding the work of beautification of the Dhadi River under 

the Vaishishtyapurna scheme:- 

As mentioned in the above reference letter from you, Faizpur 

Municipal Council was ordered to submit a video and photographs of 

the construction work in the Dhadi river basin using a drone. 

Accordingly, the Municipal Council is submitting a complete video of 

384



the construction in the Dhadi river basin using a drone and submitting 

it in a pen drive. Similarly, it is submitting the color photographs and 

preparing an album of 25 photos and submitting it along with this. 

However, the information is presented politely. 

 

      Your faithfully, 

                                                                       Sd xxx 

      Chief Officer,  

     Municipal Council Faizpur 
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              Faizpur Municipal Council, Faizpur Yaval,  
 

To, 

Hon. Executive Engineer,  

Water Resources Department, Jalgaon. 

 

Subject : Regarding determining the necessary flood line for determining the  
                 prohibited and  controlled area for Dhadi river in Fainpur city. 

 

   Reference :  

1. Hon. National Green Tribunal (NGT-WZ ) order in the matter of 
Lalitkumar Namdev Chaudhary v. Government of Maharashtra and 
others (OA No. 84/2022) dated 22/01/2025. 

2. Department of Water Resources, Government Circular no. Purni-2018/     
(182/2018) CV (Revenue), dated 03/05/2018 

Sir, 

According to the above mentioned subject Hon. National Green Tribunal (NGT-WZ) in the 
matter of Lalitkumar Namdev Chaudhary v. Government of Maharashtra and others (84/2022) as  per 
the order dated 22/01/2025, Blue and Red Flood Lines has to be drawn as they are necessary for 
determining the Prohibited and Controlled Area for Dhadi River in Faizpur City.has been informed 
about drawing. 

However as per point no. 10 of the Government Circular in reference no. 2  it has been 
mentioned that the responsibility of the Water Resources Department is to draw the necessary flood 
lines. However, it is a humble request to determine the required flood line for Dhadi river in Faizpur 
city to determine the prohibited and controlled area. 

Attachments:  

1. Water Resources Department, Government Circular No. Purani-2018/ (182/2018) C.V. (Revenue), 
dated 03/05/2018. 

2. Hon. National Green Tribunal (NGT-WZ) in the matter of Lalitkumar Namdev Chaudhary v. 
Government of Maharashtra and others (OA No. 84/2022) dt. Order dated 22/01/2025. 

 

                                    Yours Faithfully 

                                                       Sd xxx 

                                   Chief Officer 
                                        Faizpur Municipal Council 
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